
Government of Jammu and Kashmir 
Oepartme~t.of Law, Justice and Parliamentary Affairs. 

{Jud1c1al Administration Section) Civil Secretariat, 
Jarnmu/SrJnagar. 

Notification 
Jammu, the 1•t of February, 2018 

SRO 85"":- In exercrse of the powers conferred by sub-sectron 
(1) of section 492 of the Code of Criminal Procedure, Samvat, 1989 
,services of Shri lshfaq Bukhari, Advocate as AdditronaJ Public 
Prosecutor Rajouri are hereby, dispensed with immediate effect 

By order of the Government of Jammu and Kashmir. 

(Abdul Majid Bhat) 
Secrotaty to Govommcnt 

NO: LD(A) 2009/52-11 Dated: 01 -02-2018. 
Copy to the;-

1. ld. Advocate General, J&K. Jammu. 
2. Director General of Pohce, J&K, Jammu. 
3 Principal Secretary to Government. Home Department 
4. Pnnclpal DJstnct and Sessions Judge, Rajour:L 
5 Additional District and Sess1ons Judge, Rajouri. 
6 . Deputy Commissioner, RaJouri. 
7. Director Litigation, Jammu 
8 Sr Superintendent of Police, Rajouri. . s: Private Secretary to Hon'ble Mmlsler for Law and Jusl!ce for information of 

the Hon'ble Mrnister. J ti d 
10. Private Secretary to Hon'ble M1mster Of ~tate for law, us ce an 

Parliamentary Affairs for information of the Hon ble MoS. . 
11. General Manager, Government Press, Jammu for pubi!Ca!lon m an extra 

ordinary tssue of the Government Gazette. t. D rtment of l J&.PA for 
12. Private Secretary to Secretary to Govemmen epa • 

Information of the Secretary. , . ed to kindly look after the 
13. Chief Prosecuting Officer, ~~Jour,! PH~,:~ '~:Utor Rajoun 1111 the new 

work of the office of Addlttona u ' 
lncumbentJs appointed by the Government. 

14. Sllri lsllfaq Bukhari, Advocate, Ra)ourl ~ 
15 SRO section. Department of W&PA (w. 7 • s. c). 
16 Concerned file. 

I "V' 
(Khursheed Ah ad Bhat) 

Deputy Legal Re embrancer 


